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THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a) to (c). 
The number of strikes and incidents 
affecting law and order during the first 
four months of the current year 
(April-July) have been higher than 
those during the corresponding period 
of the last year. Such incidents have 
taken place in almost all coal compa-
nies and it would not be correct to 
name any particular mine or mines in 
this respect. Managements of the coal 
companies have been holding constant 
dialogue with the Unions in respect of 
workers grievances. Steps have also 
been taken to restructure the Bipartite 
Committee for coal industry which 

would be discussing questions related 
to revision of wages and other impor. 
tant matters of the industry. As reo 
gards the law and order situation, 
attention of the State Governments of 
Bihar and West Bengal where the prob· 
lem is comparatively serious has b~n 
drawn. 
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SmuggU. of Film Prints 

440. SHRI FAQIR ALI ANSARJ: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether it has come to the 
notice of Government that inspite of 
best efforts of the Customs, the smug-
gling of film print is going on; 

(b) if so, the facts thereabout; 

(c) the main reasons for smuggling 
out film prints; and 

(d) whether any 
been arrested and 
offence; and 

person has since 
convicted for the 

(e) the steps taken to put an end 
to this illicit trade? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI): (8) and (b) and (d): A 
statement is laid on the Table of the 
House. 

(c) The desire for generating un· 
accounted money by export of Indian 
films, which are very popular in some 
countries, unauthorisedly could be the 
main reason for prompting smuggling 
of films. 

(e) To prevent smuggling of Indian 
films from India, a number of steps 
have been taken. These include grea-
ter vigilance over the clearance of bag-
gage of outgoing passengers, thoroug. 
check and rummage of suspect cargo 
vessels before their departure and close 
watch and surveillance over the activi· 
ties inside the harbour and other vul-
nerable areas at the major ports. 
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Statemeat 

ParlUulars of films sriud since 1975 til 1978 

Year Name of the Film 
No. of 
Reels 

1975:- Aradhana 18 
Anurag 3 
Do Yaar II 
Shikar 9 
Do Sher 15 
Aayirathil Druban I 
Azad . . . 15 
Brahma, Vishnu Mahesh 14-
Pyasa . 6 
Marma yogi II 
Revolver Rita • II 
Minatharuvi Kolakke au 6 

TOTAL 120 

Name and number of 
persons arrested 

K. Madhavan Nair 

(All the films were seized in one lot and 
formed one case) 

1976:- -Paras 
-Roti 
-Yadon Ki Barat 

TOTAL 

-Seized in one lot. 

I'l??a- Geeta Mera Naam 

Pappi 

49 

17 

un-Claimed 

J, Shrikant V. Harsh!' 
Traffic Assistant. I.A. 

2. Padmakumar B. Tiwari 
Traffic Asstt. l.A. 

3. Rambala Singh, Loa-
der, Indian Airlines. 

I. Chandu K. Chandi· 
ramani 

2. Chandru ValIabhdas 
3. Ismail Mohd. Musaj· 
4. Moti Meghraj Geld 
5. D.R. D ... hpand .. , 

Asstt. Section Su pd l. 
(Air India). 

6. S.K. Hingoran i Tra-
ffic Assistan t (Ai r 
India) 
Two persons Dev Bhatia 

and D.N. Edg .. involv-
ed in smugglin~ in 
this case arc still abs-
conding. EfTort b,.ing 
made tn apprehend 
them. 

-Ismail Mohd_ Mu ... ja is 
an Arab National. H,. 
has jumped h,;]. He 
is reported to ha v(' .. s-
caped to Dub"i. 

Position of the Case 

The films were seized from 
a trawler. Case was adju-
dicated. Films confiscat-
ed Trawler released on 
redemption of fine of 
Rs. 30,000/-. P('rsonal 
Penalty' of Rs. 5,000/-
imposed on K. Madhavan 
Nair and Rs. ,;)00/- each on 
5 others. Prosecution 
launched against Madha-
van Nair. Accused dis-
charged on 15-11-1977. 

The films were seized in 
unclaimed condition from 
a vessd, S.S. Dwarka. 
The films have been con-
flscated. No prosecu-
tion. 

"Gee/a M ,rfJ N aam" seized 
on 15-3-77 at Santacruz 
Airport. Show Cause noti-
ces issued. Adjudication 
in rnogres.~ Prosecution 
wil he consid"rc-d after 
adjudication. 

"Pan/Ii S,·iz,'d on 27-7-77 
at Santacruz Airport. 
Show Cause Notices issued 
to all persons. ReplieB 
still awaited. Pro" cu-
Lion will be considered 
aft"r adjudication. 

------ _. __ . ----------~~-------------------
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Year Name of the Film 

~CJ. of 
Reels 

Name and Number 
of persons arrested Position of lilt, Caiw. 

1977 (;upi 
(Conltl')D R 

130lh films seized as un- P"nding adjudication. 
claimed in om' Lot 

o a!'.te on 12-J()-77 at the 
Docks at Bomay dur-
ing the course of 
baggagr examination 
of uu tgoing passcng.~rs. 

197(1 l)evda~ (Hindi) 
--Talaq (Hindi) 

Pati-l'alni (Hindi) 
Karigar (Hindi) 
Assra (Hindi) 
Unckr Capricoll 

!i .. 
4 
4 
4 

J\h·. Roberl Johnstoll Films seized. The case 

(English) 
Th" :\lal1 Who knew 

ton milch (Engli_h) 

Reorganisation of Coal Industry 

<1<441. SHRI M. RAM CiOP AL 
REDDY: 

SHRl BHARA'!' SINGH 
CHOWHAN: 

Will the Minister Of ENEHGY be 
pleased to stat!': 

(a) whether there is a proposal to 
reorganise (!oal industry in the coun-
t ry; am! 

(b) if so. the details thereof? 

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a) No, Sir. 

(b) Does not arise. 

Strength of IES and ISS cadres 

"44:3. SHRl VASANT SATHE: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the total number of officers i.n 
Indian Economic Service and Indian 
Statistical Service cadres at the time 
of formation of these services and the 
present strength of the cadres; 

under adjudication_ 
P(rsons ,,·leasell 011 bail 
on 11-1-7ft 

(b) whether it is a fact that these 
seri vces are not. growing properly and 
the reasons therefor and steps taken/ 
proposed to strengthen these services; 

(e) what is the number of ad hoc 
Assistant Directors/Research Officers 
Ministry-wise who have not been in-
eluded in the service and what action 
is being taken to regularise them in 
these services with reference to the re-
commendations made by the Pay Com-
mission; and 

(d) the number of ex-(!adre posts of 
Assistant Directors/He-search Officers/ 
Deputy Directors/ Asstt. Commissioners 
on ad ho.c and regular b.asis Ministry-
wise and the steps taken to encadre/ 
regula rise them so as to channelise 
their promotional avenues? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): (a) A statement 
is laid on the Table of the House. 

(b) No, Sir. Statement in reply to 
Part (a) clearly shows that the growth 
in different grades of the Indian Econo-
mic Service and the Indian Statistical 
Service has been satisfactory. 




